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OF MINUTES OF 276TH GcZMA MEETING HELD ON 21/10. 

AND 23/10/2021. 

Environmental Compensation can be recovered from the the 2.1: How the 

ueaulters/violators for violating the rules and regulation in ck 

Decision: The Authority discussed and deliberated on the matter. The Authority noted 

at the compensation is claimed to restore the damages done. The authority always 

violator himself or authority order restoration through Biodiversity Management

uat whenever any violation is noticed that restoration is undertaken by thne 

Lommittee (BMC) under Goa State Biodiversity Board (GSBB) which comprises of local 

CIuzen as well as experts Member of Goa State Biodiversity Board. The Expert Member 

of GCZMA also supervises such restoration work. One such example would be 

of restoration undertaken by the Biodiversity Management Committee (BMC) of 

Cavelossim has successfully undertaken restoration of sand dunes under supervision of 

Goa State Biodiversity Board (GSBB) and Expert Member GCZMA. 
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